
CENTRAL ADMINISTRATIVE TRIBUNAL

PRINCIPAL BENCH

OA No.2511/2001

Now Delhi the 21st day of Gep;tember 2001

HON'BLE MR. JUSTICE A3H0K A0ARWAL, CHAIRMAN
HON'BLE MR- M.P. SINGH, MEMBER (A)

Harsh Vardhan Agarwal

S/o Late Shri R.K. Agarwal
Ri/o 5505, Sahukara, Eiareilly,
Presently employed at
Ma1a r1a Resea rch.Cen tre,
Shahjahanpur (U.P.),
under Indian Council of Medical Research,
New Del hi.

(A p ,D 1 i c a n t i n p e r s o n)

V E R S U

Applicant

The Director General

Indian Council of Medical

Research Ansari Nagar,
Post Box 4911, New Del hi ■••110029.

... Respondent

QBDER„Xqb,al1

By_s.{ar:i..±i^p^.„si,n.sb..:

[■I'eard applicant in person

2. The applicant, who is working as a Research

Assistant in the pay scale of Rs. 2000 •••3200/•••

(pre-revised), has claimed for the replacement pay scale

O I Rs.a000^13500/^^. According to him, , the replacement SeJt

for Rs.2000••• 3200/••• (pre^^revised) is Rs.3000^13500/^' as

the recommendations of the Vth Central Paypei '

Commission. In respect of his claim, he>>,has drawn our

attention to a letter dated 30.10.2000 XAnnexure A^2)„
Fi om tiie afoi esaid letter, we find that those incumbents

in the pay scale of Rs. 1640••• 2900/■•• will be entitled for

the higher pay scale of Rs.6500■•• 10500/■•• and the pay

ocale of Rs.2000•••3200/••• (pre•••revised) has been given th-s



(2)

via- -I

■  in respect of

the Vth CPC for

replacement pay scale of Rs.8000•■•13300

the posts which have been recommendesd :,b

upgradation only. The applicant has been given the pay-

scale of Rs.6500^^^ 10500,/••• as a replacement scale of

Rs,.2000••■3200/- which he wasT;-getting in pre-revised

scale. The applicant has failed to show us any

document in support of . his claim that the Pay-

Commission has recommended higher replacement pa-y scale

of Rs.8000-13500/- in respect of his post of Research

Assistant. Hence there is no ground to interfere with

the order dated 7.9.2001 passed b-y the respondents

granting him the revised pay scale of Rs.6500^^l0500/^^

with effect from 1.1.1996.

4 3„ In view of this, we do not find any claim made out

by the applicant in the present OA and the present OA

is, accondingly, reiected at admission stage in limine.

No costs. y-: .

(M.P. SINGH)
MEMBER(A)

/ravi/

(AStifDKj AGARWAL)
CHAIRMAN

- v • . U .


